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ORDER
PER MAHAVIR PRASAD, JM:

The captioned appeal has been filed at the instance of the
assessee against the order of the Principal Commissioner of Income
Tax, Jamnagar (‘PCIT” in short) vide Appeal No.
PCIT.J/HQ/263/RETCPL/2018-19, dated 14.08.2018 arising in the
assessment order dated 16.12.2016 passed by the Assessing Officer
(AO) under s. 143(3) r.w.s. 147 of the Income Tax Act, 1961 (the
Act) concerning AY. 2009-10.
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2. At the time of hearing, learned counsel for the assessee Shri
Nimesh Vora stated that the consequential order pursuant to the
impugned revision order u/s. 263 of the Act, has been passed on
30.09.2021 by the Assistant Commissioner of Income Tax, Mumbai
4(3)(1), wherein the returned income of the assessee was accepted
as assessed. Accordingly, the captioned appeal, as being filed
against the order u/s. 263, has become infructuous. Thus, assessee
seeks permission to withdraw the captioned appeal. Ld.
Departmental Representative for the Revenue did not express any
objection in this regard. Accordingly, the prayer of the assessee for

withdrawal is granted.

3. In the result, the appeal of the assessee is dismissed as

withdrawn.

| This Order pronounced in Open Court on  04/02/2022 |
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